174 Special [RAJYA SABHA] Mentions

J W T 39 GTeT 9 YT & Id-Ufq9Id 3 U R+ el BT &l IT ool
AT b GebTael G-I A STl 2

SR 3T 11 4 JfafRU URlel 91 S 3fdh el odl &) |9 & 931 |
RIS T=1 Bl AT 9 CBSE B el H BIb! HH Bl © &1d SR 3R oY
STRIT Ul & H1H | BT & HIN S B TERTS B Sfid Bl oI bl B,
STafe RIS U1 & JIEIH H VAT BRAT GHE 81 2| 1Y qRIel drs| giRT HH
3 7 B Ioig I ool § YA BI 50T G- dTel 91881 B! Bl 8 AR
Bl 21 faoelt faeafaema @ et o0 uftrera diel R Ugi & BT Ud9T uT Fdhd
2, R 371 3ih T WRII §1S <l 181 B

SUGUTIRT H81ed, § 3P Aegd A b5 ARBR 3 A8 B § &
CBSE @1 39 YUl &1 HHIET $RTs ST, T $9 SIYUl Tl BT Stdb fha
ST G | U1 BRAT I b S I BT & &b H & Sl UTHIT SelThi H JIeqI-R
2 3R 39 QIe) aRRAT &l IoT A Jgax e T o=+ | dfad I8 S €

Devastation caused by floods in Assam

SHRI KARNENDU BHATTACHARJEE (Assam): Sir, | rise to point out the
devastation caused in Assam. Almost every year, there are floods in Assam, of which
the Central Government is aware.

Recent flood has affected around 5326 villages in about 26 districts of the State
and crop area of around 3,44,487 hectares is affected.

In spite of all these, what prevented the Central Government from finding out
long-term solution to this perennial problem by taking State Government into
confidence?

I would like to know as to what type of assistance is being considered so that
Assam Government can overcome the situation.

It will not be out of place to mention that the Centre, two years ago, gave
assurance about the revival of the Brahmaputra Board, but, | regret to say that the
Brahmaputra Board has completely lapsed.

I, therefore, urge upon the Central Government to take effective steps without
further loss of time so that Assam can be saved from loss of human lives besides
crop. Thank you, Sir.

Demand to expendite the formation of Railway Division at
Salem in Tamil Nadu

SHRI TIRUCHI SIVA (Tamil Nadu): Mr. Deputy Chairman, Sir, | am thankful to you for
giving me an opportunity to make my Special Mention. Sir, the formation of a new
railway division, having Salem in Tamil Nadu as the headquarters, was announced
in the Railway Budget for 2005 and works for the same have commenced, and is
almost nearing completion. The Supreme Court has dismissed a petition filed against
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the formation irrespective of the genuine reasons for this new railway division. There is an
enormous delay in execution by the Railways. Out of the 8 districts within the jurisdiction of
the existing Palghat Division, 6 districts are in Tamil Nadu, and the betterment and
improvement of the Railways in this railway division having Salem as the headquarters,
become imminent. But two years since the announcement in the 2005 Railway Budget,
the delay in executing the proposal increases the set back to the Railways in these
areas in all aspects. The Railway Minister is solicited to expedite in a war-footed
manner the formation of the new Salem Railway Division to address the aspirations of the
so long neglected and affected areas. Thank you.

Demand for approval of Project Proposal for tackling water quality
problem through the support of World Bank

SHRIMATI SUPRIYA SULE (Maharashtra): Sir, a project proposal for tackling water
quality problems through the support of the World Bank agency was forwarded by the
Maharashtra Government vide their d.o. letter No. RWS-1005/CR-44/WS-12 dated 9th
January, 2006 to the Union Ministry of Rural Development, Department of Drinking Water
Supply.

The Department of Economic Affairs, Ministry of Finance, also has been
requested by the State Government to pose the proposal to the World Bank for
funding. The Maharashtra Government has been continuously requesting the Union
Government to get the proposal approved and forward the same to the World Bank for
funding.

There has not been any objection or any suggestions pointed out by the Central
Government regarding the proposal. As this proposal is very much important for the
Maharashtra State for tackling the water quality problems in the State, and keeping in
view its importance, | once again urge upon the Union Ministry and all those who are
concerned to kindly expedite the matter so that the World Bank agency provides the fund
at an early date to implement the proposal. Thank you.

Demand for setting up of Railway lines
in the State of Sikkim

SHRI O.T. LEPCHA (Sikkim): Hon. Chairman, Sir, | would like to draw the attention
of the Central Government towards setting up of railway lines in the State of Sikkim.

Sir, Sikkim is a small and peaceful State with a population of half-a-million. Sikkim being a
landlocked State is isolated from the rest of the North-Eastem States. The rail/roads-tele-
communication, IT etc. networks should be developed for industrial and economic
development of this State. Sikkim is a model State in all respects. But, at present, there is
no narrow gauge and electrified rail line in the State. There is a need to set up a
railway network in this region. For the development of rail infrastructure as well as to
meet the demand of the people of Sikkim, the gauge conversion of metre/narrow
gauge lines should be established. The railways being the principal mode of transport
and communication in the country is playing a vital role for socio-economic development
of the country. Therefore, the Railways should



